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Schedule 4 of the Central Excise Act, there is an automatic disincentive to inflate
the MRP because higher MRP would attract higher taxes.

The Government has accepted these recommendations of the Committee.
Claims under LSPEF

2628, SHRI BHUPENDER YADAV: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it is a fact that Levy Sugar Price Equalization Fund (LSPEF) claims
have not been released to Rajasthan State Food Civil Supplies Corporation;

{b) 1if so, the amount of claims that have to be released and the reasons for not

releasing these LSPEF claims; and

{c) whether Government intends to release these fund claims, if so, by when

and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) No, Sir.

(b) and (c¢) The Levy Sugar Price Equalisation Fund (LSPEF) claims are
submitted by Rajasthan State Food Civil Supplies Corporation (RSFCSC) Ltd., to
Food Corporation of India (FCI) for payment. FCI has informed that the RSFCSC
Ltd., has submitted to them 14 supplementary bills for the period 2012-13 and
2013-14; amounting to ¥ 53,10,592.32. These bills have been processed and found to
be eligible for T 50,34,103.00 and payment has been released to RSFCSC Ltd., by FCL

ICEGOYV 2017 Conference

2629, SHRIMATI SAROJINI HEMBRAM: Will the Minister of ELECTRONICS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) how many countries participated in the ICEGOV 2017 Conference organised

by the Government in the country;

{b) whether this was part of the Digital India mitiative being carried out by

Govermnment; and

{c) 1l so, the details of the outcome of the conference with resolution, if any,

passed in the event?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P P CHAUDHARY): (a) Citizens from
more than 50 countries participated in ICEGOV 2017 Conference.



